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CRITICAL CARE FACILITIES AT BLOCK AND DISTRICT LEVELS 

3697.  SHRI SANJAY BHATIA: 

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state: 

(a)  whether the Government is extending critical care facilities at block and district levels in the 

rural areas of the country;  

(b)  if so, the details thereof particularly in Karnal Parliamentary constituency;   

(c) whether the Government proposes to organize weekly seminars to focus on good health practices 

at local level particularly for women and economically weaker sections, in government medical 

colleges in the country including Karnal parliamentary constituency; and 

(d) if so, the details thereof and if not the reasons therefor? 

 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE 

(DR. BHARATI PRAVIN PAWAR) 

(a) to (d): Under PM - Ayushman Bharat Health Infrastructure Mission (PM-ABHIM), Government of 

India is supporting establishment of Critical Care Hospital Blocks  in 602 districts of the country 

having population of more than 5 lakhs to augment the capacity of public health facilities to provide 

critical care services.  

As the public health & hospitals is a State subject, the implementation of the scheme lies under the 

purview of respective State/UT Government. For the state of Haryana, 50 bedded Critical Care 

Hospital Blocks are provisioned for 22 districts including 5 Critical Care Blocks in Medical Colleges 

under the scheme for the period of 2021-22 to 2025-26.  

All the matters relating to strengthening the health care system including for organising  seminars to 

focus on good health practices at local level particularly for women and economically weaker sections, 

in government medical colleges in the country including Karnal parliamentary constituency lies with 

the respective state governments including the state of Haryana and details of the same is not 

maintained at central level. 
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